81 Written Answers

6. There was a general consensus
on bringing a Central Legislation
m in respect of construction labour . and
agricultural labour.

7. Regarding review of  imple
mentation of Labour Laws and
'Laws & Policies relating to Child Labour,
Woman Labour and ¢ Emigrant Labour, it
was agreed that these matter would be.
discussed in the Standing Labour
Committee. '

Workers' participation in management

233. SHRI PRAMOD MAHAJAN. Will
the Minister of LABOUR be pleased to state:

(a) whether Government propose to
give workers' participation in mana
gement; and

(b) if so, what are the details thereof; and
if not, what are the reasons therefor?

THE MINISTER OF LABOUR AND
WELFARE (SHRI RAM VILAS PAS-
WAN): (a) Yes, Sir.

(b) A legislation to give statutory
basis to  workers' participation in
management is under consideration.
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